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ITEM NO.301                  COURT NO.1                   SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition (Civil) No. 276/2025

IN RE THE WAQF (AMENDMENT) ACT, 2025 (1) 

(IA No. 93240/2025 - APPLICATION FOR PERMISSION, IA No. 93675/2025
-  APPLICATION  FOR  PERMISSION,  IA  No.  88593/2025  –
CLARIFICATION/DIRECTION, IA No. 107477/2025 - EXEMPTION FROM FILING
O.T.,  IA  No.  107193/2025  -  INTERVENTION  APPLICATION,  IA  No.
101881/2025  -  INTERVENTION  APPLICATION,  IA  No.  97844/2025  -
INTERVENTION  APPLICATION,  IA  No.  107947/2025  -  INTERVENTION
APPLICATION, IA No. 107476/2025 - INTERVENTION APPLICATION, IA No.
107260/2025  -  INTERVENTION  APPLICATION,  IA  No.  93498/2025  -
INTERVENTION  APPLICATION,  IA  No.  105266/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  105848/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 105894/2025 – INTERVENTION/IMPLEADMENT, IA No.
105992/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  106064/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  108273/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 113082/2025 -  INTERVENTION/IMPLEADMENT, IA No.
93420/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  104386/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  105255/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 105846/2025 – INTERVENTION/IMPLEADMENT, IA No.
105891/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  105982/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  106051/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 106407/2025 – INTERVENTION/IMPLEADMENT, IA No.
108262/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  113077/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  93370/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 100601/2025 – INTERVENTION/IMPLEADMENT, IA No.
104383/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  105252/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  105265/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 105835/2025 – INTERVENTION/IMPLEADMENT, IA No.
105883/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  105979/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  106036/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 106211/2025 – INTERVENTION/IMPLEADMENT, IA No.
111047/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  104379/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  105249/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 105264/2025 – INTERVENTION/IMPLEADMENT, IA No.
105828/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  105874/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  105931/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 106030/2025 – INTERVENTION/IMPLEADMENT, IA No.
106085/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  110963/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  93237/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 97839/2025 – INTERVENTION/IMPLEADMENT, IA No.
104376/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  105248/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  105263/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 105820/2025 – INTERVENTION/IMPLEADMENT, IA No.
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105870/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  105928/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  106025/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 106083/2025 -  INTERVENTION/IMPLEADMENT, IA No.
107546/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  110742/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  93170/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 93768/2025 – INTERVENTION/IMPLEADMENT, IA No.
104373/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  104413/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  105262/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 105310/2025 – INTERVENTION/IMPLEADMENT, IA No.
105863/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  105919/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  106014/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 106080/2025 – INTERVENTION/IMPLEADMENT, IA No.
109722/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  93127/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  93705/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 104370/2025 – INTERVENTION/IMPLEADMENT, IA No.
104409/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  105261/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  105301/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 105860/2025 – INTERVENTION/IMPLEADMENT, IA No.
105911/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  106007/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  106076/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 109716/2025 – INTERVENTION/IMPLEADMENT, IA No.
92844/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  104367/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  104392/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 105257/2025 – INTERVENTION/IMPLEADMENT, IA No.
105267/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  105854/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  105901/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 106000/2025 – INTERVENTION/IMPLEADMENT, IA No.
106070/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  109707/2025  –
INTERVENTION/IMPLEADMENT,  IA  No.  104355/2025  –  INTERVENTION/
IMPLEADMENT, IA No. 104391/2025 – INTERVENTION/IMPLEADMENT, IA No.
105256/2025  –  INTERVENTION/IMPLEADMENT,  IA  No.  108039/2025  -
PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES and IA No.
90429/2025 - STAY APPLICATION)
 
WITH

W.P.(C) No. 314/2025 (PIL-W)
(IA No. 93956/2025 - STAY APPLICATION)

W.P.(C) No. 284/2025 (X)
(FOR  STAY  APPLICATION  ON  IA  90344/2025  and  FOR  INTERVENTION
APPLICATION ON IA 93079/2025)

W.P.(C) No. 331/2025 (PIL-W)
(FOR  STAY  APPLICATION  ON  IA  94610/2025  and  FOR  INTERVENTION
APPLICATION ON IA 100782/2025)

W.P.(C) No. 269/2025 (PIL-W)
(FOR ADMISSION, IA No. 90396/2025 - APPROPRIATE ORDERS/DIRECTIONS,
IA No. 90399/2025 - EXEMPTION FROM FILING O.T., IA No. 90397/2025 -
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INTERVENTION  APPLICATION,  IA  No.  89994/2025  –
INTERVENTION/IMPLEADMENT, IA No. 90398/2025 - PERMISSION TO APPEAR
AND  ARGUE  IN  PERSON,  IA  No.  86885/2025  -  PERMISSION  TO  FILE
SYNOPSIS AND LIST OF DATES, IA No. 86879/2025 - STAY APPLICATION,
IA  No.  111980/2025  -  INTERVENTION  and  IA  No.  109318/2025  -
INTERVENTION)
 
Date : 05-05-2025 These matters were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE SANJAY KUMAR
         HON'BLE MR. JUSTICE K.V. VISWANATHAN

For Petitioner(s) : 
                   Mr. Nizam Pasha, Adv.
                   Mr. Lzafeer Ahmad B.F., AOR
                   Ms. Awstika Das, Adv.
                   Mr. Mushtaq Salim, Adv.
                   Mr. Madhav Deepak, Adv.
                   Mr. Sidharth Kaushik, Adv.
                   Mr. Shubham Arun, Adv.
                   Mr. Arif Ali, Adv.
                   Mr. Sachin Dubey, Adv.                   
                   
                   Mr. Huzefa Ahmadi, Sr. Adv.
                   Mr. Ninad Laud, Adv.
                   Mr. Abdulla Naseeh V.T., AOR
                   Mr. Mashook Ali, Adv.
                   Mr. Ivo D’Costa, Adv.
                   Mr. Zubin Dash, Adv.
                   Ms. Abreeda Banu, Adv.
                   Ms. Rachel Sara James, Adv.
                                      
                   Dr. Rajeev Dhavan, Sr. Adv.
                   Mr. Ejaz Maqbool, AOR
                   Mr. Burhan V. Bukhari, Adv.
                   Mr. Saif Zia, Adv.                   
                   
                   Dr. Abhishek Manu Singhvi, Sr. Adv.
                   Mr. M.R. Shamshad, Sr. Adv.
                   Mr. Amit Bhandari, Adv.
                   Mr. Talha Abdul Rahman, AOR
                   Mr. M. Shaz Khan, Adv.
                   Mr. Arijit Sarkar, Adv.
                   Mr. Faizan Ahmad, Adv.
                   Ms. Priyansha Sharma, Adv.
                   Mr. Rafid Akhter, Adv.
                   Mr. Sudhanshu Tewari, Adv.
                   Mr. Zulfiker Ali, Adv.
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                   Ms. Rashmi Singh, Adv.
                   Mr. Mohammed Thayyib Hudavi, Adv.
                   Ms. Sitwat Nabi, Adv.                   
                   
                   Mr. Kapil Sibal, Sr. Adv.
                   Mr. Fuzail Ahmad Ayyubi, AOR
                   Ms. Rupali Samuel, Adv.
                   Mr. Ibad Mushtaq, Adv.
                   Mr. Mustafa Khaddam Hussain, Adv.
                   Ms. Akanksha Rai, Adv.
                   Mr. Mujahid Ahmed, Adv.
                   Mr. Shahid Nadeem, Adv.
                   Mr. Mir Ferasat Ali Shuttari, Adv.
                   Ms. Syeda Marwa Shuttari, Adv.
                   Ms. Gurneet Kaur, Adv.
                   Mr. Hasan Raza Khan, Adv.  

Ms. Chitra, Adv./AOR                 
For Respondent(s)/ :  
Applicant(s)       Mr. Tushar Mehta, S.G.
                   Mr. K.M. Nataraj, A.S.G.
                   Mr. Vikramjit Banerjee, A.S.G.
                   Mr. S.D. Sanjay, A.S.G.
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Raghavendra P. Shankar, A.S.G.
                   Mr. Anil Kaushik, Adv.
                   Mr. P.V. Yogeswaran, Adv.
                   Mr. Karan Lahiri, Adv.
                   Ms. Astha Singh, Adv.
                   Ms. Aastha Singh, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Ms. Sansriti Pathak, Adv.

Mr. Sudarshan Lamba, AOR
                                      
                   Mr. Shiraz Quraishi, Adv.
                   Mr. Saif Quraishi, Adv.
                   Mr. Kabir Quraishi, Adv.
                   Mr. Javed Khan Saif, Adv.
                   Mr. Diwan Saifullah, Adv.
                   Mr. Kabir Singh, Adv.
                   Mr. Prashant Rawat, AOR                   
                   

Mr. Maninder Singh, Sr. Adv.
                   Mr. Pitambar Acharya, Advocate General
                   Ms. Samapika Biswal, AOR
                   Mr. Prabhas Bajaj, Adv.
                   Mr. Kartikeya Asthana, Adv.
                   Ms. Soumya Sannidhanam, Adv.
                   Mr. Amarpal Singh Dua, Adv.
                   Mr. Rangasaran Mohan, Adv.
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                   Mr. Kapil Sibal, Sr. Adv.
                   Mr. Haris Beeran, Adv.
                   Mr. Azhar Assees, Adv.
                   Mr. Anand B. Menon, Adv.
                   Mr. Udai Singh, Adv.
                   Mr. Usman Ghani Khan, AOR  

Mr. Salman Khurshid, Sr. Adv.
Mr. Sulaiman Mohd. Khan, Adv.
Ms. Taiba Khan, Adv.
Mr. Bhanu Malhotra, Adv.
Mr. Abdul Bari Khan, Adv.
Mr. Chandra Bose, Adv.
Ms. Sidra Khan, Adv.
Ms. Tehsheena Z. Hussain, Adv.
Ms. Amna Darakhshan, Adv.
Ms. Mariya Mansuri, Adv.
Mr. Aftab Alam, Adv.
Mr. Taufeeq Ahmed, Adv.
Mr. Mohd. Jamal, Adv.
Mr. Anubhav Bhandari, Adv.
Mr. Usman Ghani Khan, Adv./AOR

                   
                   Mr. Gaurav Bhatia, Sr. A.A.G.
                   Ms. Vanshaja Shukla, AOR
                   Mr. Ajay Bahuguna, Adv.
                   Mr. Siddhant Yadav, Adv.                   
                   
                   Mr. Nachiketa Joshi, Sr. Adv.
                   Mr. Ayush Anand, AOR
                   Mr. V.C. Shukla, Adv.
                   Ms. Sindhoora Vnl, Adv.
                   Mr. Aishvarya Vikram, Adv.
                   Ms. Shreya Sinha, Adv.
                   Mr. Sai Shashank V, Adv.
                   Mr. Alabhya Dhamija, Adv.
                   Mr. Pravartak Pathak, Adv.
                   Mr. Praneet Pranav, Adv.
                   Mr. Santosh Kumar, Adv.
                   Mr. Bhaskar Gowtham, Adv.
                   Mr. Vishal Kumar, Adv.
                                      
                   Mr. Kalyan Bandyopadhyay, Sr. Adv.
                   Ms. Preetika Dwivedi, AOR
                   Ms. Pramiti Bandyopadhyay, Adv.
                   Mr. Abhisek Mohanty, Adv.                   
                   
                   Mr. Pradeep Rai, Sr. Adv.

5



WP(C) No. 276/2025 etc.

                   Mr. Manoj K. Mishra, AOR
                   Mr. Raj Kumar Mishra, Adv.
                   Mr. Umesh Dubey, Adv.
                   Ms. Pushpa Mishra, Adv.
                   Ms. Madhulika, Adv.
                   Ms. Vuzmal Nehru, Adv.
                   Mr. Anand Kumar Rai, Adv.                   
                   
                   Ms. Nitya Ramakrishnan, Sr. Adv.
                   Mr. Prasanna S., AOR
                   Ms. Rupali Samuel, Adv.
                   Ms. Stuti Rai, Adv.
                   Mr. Asif Ali Zaidi, Adv.                       

                                                        
                   Mr. Vijay Hansaria, Sr. Adv.
                   Ms. Sneha Kalita, AOR
                   Ms. Kavya Jhawar, Adv.
                   Ms. Nandini Rai, Adv.                   
                   
                   Mr. Kapil Sibal, Sr. Adv.
                   Mr. Yashwant Singh, AOR
                   Mr. Shamim Ahammed, Adv.
                   Mr. Supratik Sarkar, Adv.
                   Mr. Arnab Sinha, Adv.
                   Mr. Shreyank Tiwari, Adv.                   
                   
                   Mr. Rahul Shyam Bhandari, AOR
                   Ms. G. Priyadharshni, Adv.
                   Mr. Satyam Pathak, Adv.
                   Mr. Prabhakar Pahepuri, Adv.
                   Dr. Ratneshwar Chakma, Adv.
                                      
                   Mr. M.R. Shamshad, Sr. Adv.
                   Mr. Wajeeh Shafiq, AOR
                   Mr. Sarwar Raza, Adv.
                   Ms. Shaista Siddiqui, Adv.
                   Mr. Vishwajeet Kumar, Adv.
                   Ms. Zeb Hassan, Adv.
                   Mr. Tariq Adeeb, Adv.                   
                   
                   Mr. Rakesh Dwivedi, Sr. Adv.
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Ms. Nidhi Jaswal, AOR
                                      
                   Mr. S. Sriram, Sr. Adv.
                   Mr. Gopal Jha, AOR
                   Mr. Gautham Bhaskar, Adv.
                   Mr. Praneet Pranav, Adv.
                   Mr. Alabhya Dhamija, Adv.
                   Mr. Gobind Kumar, Adv.
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                   Mr. Navneet Kumar, Adv.
                   Mr. Nimish Arjaria, Adv.
                   Mr. Paras Bajpai, Adv.
                                      
                   Mr. Raavi Yogesh Venkata, AOR
                   Mr. Kotte Venkata Pawan Kumar, Adv.
                                      
                   Mr. Aarif Ali, Adv.
                   Mr. Chand Qureshi, AOR
                   Mr. Mohit Yadav, Adv.
                   Mr. Mujahid Ahmad, Adv.
                   Mr. Mohd Asjad, Adv.
                   Mr. Pankaj Tiwari, Adv.
                   Mr. Raj Kumar Yadav, Adv.
                   Ms. Preeti Chauhan, Adv.
                   Mr. Dhirendra Kumar Verma, Adv.
                   Mrs. Arpana Soni, Adv.
                   Mr. Mohd Shahzad Ansari, Adv.
                   Mr. Gowhar Wani, Adv.
                   Mr. Rakesh Ranjan, Adv.
                   Mr. Arvind Kumar, Adv.
                   Mr. Robiul Islam, Adv.
                   Mr. Aurangzeb Khan, Adv.                   
                   
                   Mr. Pradeep Kumar Yadav, Adv.
                   Ms. Anjale Kumari, Adv.
                   Mr. Deepak Yadav, Adv.
                   Mr. Gopal Singh, Adv.
                   Mr. Ashwani Garg, Adv.
                   Mr. Sunil Kumar Srivastava, Adv.
                   Mr. Tota Ram, Adv.
                   Ms. Seema Khan, Adv.
                   Mr. Sanjeev Malhotra, AOR                   
                   
                   Mr. K. Parameshwar, Sr. Adv.
                   Mr. Shuvodeep Roy, AOR
                   Mr. Saurabh Tripathi, Adv.
                   Mr. Deepayan Dutta, Adv.                   
                   
                   Mr. Anukul Chandra Pradhan, Sr. Adv.

Mr. Shakti Kanta Pattanaik, AOR
                   Dr. Aradhana Parmar, Adv.
                   Dr. Monika Mishra, Adv.
                   Ms. Rajni Bala Sharma, Adv.                   
                   
                   Mr. Abdul Qadir Abbasi, AOR
                   Mr. Maaz Rehman Khan, Adv.
                   Ms. Ifra Saeed, Adv.                   
                   
                   Ms. Srishti Mishra, AOR                   
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                   Mr. Abdul Azeem Kalebudde, AOR                 
                   
                   Mr. Arvind Datar, Sr. Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Bharat Bagla, Adv.
                   Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Mr. Adarsh Dubey, Adv.
                   

Mr. Shridhar Pottraju, Sr. Adv.
                   Ms. Pratima Nain Lakra, AOR

Ms. Mahima Pandey, Adv.
Mr. Vikas Lakra, Adv.
Mr. Chandan Prajapati, Adv.
Mr. Aditya Sharma, Adv.

Mr. Mohammad Ali Chowdhury, Adv.
Mr. Abuzar Ali, Adv.

                   Ms. Manju Jetley, AOR
                   
                   Mr. Kaleeswaram Raj, Adv.
                   Mr. Mohammed Sadique T.A., AOR
                   Mrs. Thulasi K. Raj, Adv.
                   Mr. Alim Anvar, Adv.
                   Ms. Aparna Menon, Adv.
                   Ms. Chinnu Maria Antony, Adv.                  
                   
                   Mr. P.V. Dinesh, Sr. Adv.
                   Mr. Subhash Chandran K.R., AOR
                   Ms. Krishna L.R., Adv.
                   Ms. Anna Oommen, Adv.                   
                   
                   Mr. S. Guru Krishna Kumar, Sr. Adv.
                   Ms. C. Ankeeta Appanna, AOR
                   Ms. Madhura Chitnis, Adv.
                   
                   Mr. Syed Shahid Hussain Rizvi, AOR

                   Mr. Abhijit Sengupta, AOR
                   
                   Mr. Tadimalla Bhaskar Gowtham, Adv.
                   Mr. Subodh Patil, Adv.
                   Mr. Alabhya Dhamija, Adv.
                   Mr. Gautam Singh, Adv.
                   Mr. Akshay Bhandari, Adv.
                   Mr. Shreeyash U. Lalit, Adv.
                   Mr. Rahul G. Tanwani, Adv.
                   Mr. Shubhendu Anand, Adv.
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                   Ms. Mahima Pandey, Adv.
                   Mr. Astik Gupta, Adv.
                   Ms. Himadri Haksar, Adv.
                   Mr. Rishikesh Haridas, Adv.
                   Ms. Shriya Gilhotra, AOR                   
                   
                   Mr. Kalyan Bandoapdhyay, Sr. Adv.
                   Mr. Avishkar Singhvi, Adv.
                   Mr. Prashant Alai, Adv.
                   Mr. Kunal Mimani, AOR                   
                   
                   Mr. Ranjit Kumar, Sr. Adv.                 

Mr. Subodh Pathak, Adv.
                   Mr. Amit Mishra, Adv.
                   Mr. Gautam Singh, Adv.
                   Mr. Mitakshara Goyal, Adv.
                   Mr. Sudipto Sarkar, Adv.
                   Mr. Shriya Gilhotra, Adv.
                   Mr. Amit Sharma, Adv.
                   Mr. Yashraj Bundela, Adv.
                   Mr. Rahul G. Tanwani, Adv.
                   Mr. Venkata Raghuvamsy D., AOR   

Mr. Muhammad Ali Khan, AAG                
Mr. Omar Hoda, Adv.
Ms. Eesha Bakshi, Adv.
Mr. Kamran Khan, Adv.
Mr. D.L. Chidananda, Adv./AOR

                   
                   Mr. Sadashiv, AOR
                   Mr. Sachin Agarwal, Adv.
                   Mr. Pranav Kumar Srivastva, Adv.
                   Mr. Ashish Singh, Adv.
                   Mr. Rajendra Prasad Swarnkar, Adv.
                   Mr. Ashish Pandey, Adv.
                   Mr. Nishant Sanjay Kumar Singh, Adv.
                   Ms. Vandana, Adv.
                   Ms. Pooja Garg, Adv.
                   Mr. Devendra Kumar Gupta, Adv.
                   

Mr. Vinay Kumar Garg, Sr. Adv.
                   Ms. Kiran Bhardwaj, AOR

Mr. Abhishek Atrey, Adv.
Mr. Awanish Sinha, Adv.

                   
                   Mr. Anilendra Pandey, AOR
                   Mr. Shahid Ali, Adv.
                   Mr. Wahid Hussain, Adv.
                   Mr. Raj Ranjan Singh, Adv.                   
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                   Mr. Chander Uday Singh, Sr. Adv.
                   Mr. Rajiv Shakdher, Sr. Adv.
                   Mr. Rauf Rahim, Sr. Adv.
                   Mr. Adeel Ahmed, AOR
                   Mr. Mujeeb Ur Rahman, Adv.
                   Mr. Rahamathulla Kothwal, Adv.
                   Mr. Abdur Razzaque Bhuyan, Adv.
                   Mr. Elias Ahmed, Adv.
                   Ms. Siddika Aisha, Adv.
                   Mr. M. Huzaifa, Adv.
                   Mr. Mohammad Mobashshir Aneeq, Adv.
                   Ms. Taqdees Fatima, Adv.
                   Mr. Arshad Ayyub, Adv.
                   Ms. Bidya, Adv.
                   Ms. Katyayani, Adv.
                   Mr. Karan Khetan, Adv.
                   Mr. Jonathan Ivan Rajan, Adv.
                   Ms. Maithili Moonda, Adv.
                   Mr. Ali Rahim, Adv.
                   Mr. Mohd Ghouse Muddin Khan, Adv.
                   Mr. Jahangir Iqbal, Adv.                   
                   
                   Mr. Aarif Ali, Adv.
                   Mr. Chand Qureshi, AOR
                   Mr. Mohit Yadav, Adv.
                   Mr. Mujahid Ahmad, Adv.
                   Mr. Mohd Asjad, Adv.
                   Mr. Pankaj Tiwari, Adv.
                   Mr. Raj Kumar Yadav, Adv.
                   Ms. Preeti Chauhan, Adv.
                   Mr. Dhirendra Kumar Verma, Adv.
                   Mrs. Arpana Soni, Adv.
                   Mr. Mohd Shahzad Ansari, Adv.
                   Mr. Gowhar Wani, Adv.
                   Mr. Rakesh Ranjan, Adv.
                   Mr. Arvind Kumar, Adv.
                   Mr. Robiul Islam, Adv.
                   Mr. Aurangzeb Khan, Adv.                   
                   
                   Mr. Ranjit Kumar, Sr. Adv.
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. Akshay Amritanshu, AOR
                   Ms. Drishti Rawal, Adv.
                   Ms. Pragya Upadhyay, Adv.
                   Ms. Drishti Saraf, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Ms. Aakanksha, Adv.
                   Ms. Ishika Gupta, Adv.
                   Mr. Sarthak Arya, Adv.                   
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                   Mr. Gopal Sankaranarayanan, Sr. Adv.
                   Mr. Tushar Shrivastava, Adv.
                   Ms. Shreya Nair, Adv.
                   Ms. Divya Jyoti Singh, AOR
                                      
                   Mr. Md. Sadath Hussain, AOR
                   Mr. Zeeshan Rizvi, Adv.
                   Mr. Yusuf Khan, Adv.
                   
                   Miss Kanika Singhal, AOR
                   Miss Jaswanthi A., AOR
                   
                   Mr. Huzefa Ahmadi, Sr. Adv.
                   Mr. Ujjwal Singh, AOR
                   Mr. Iftekhar Munshi, Adv.
                   Mr. Rahul Tomar, Adv.
                                          
                   Mr. Ranjit Kumar, Sr. Adv.
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. Akshay Amritanshu, AOR
                   Ms. Drishti Rawal, Adv.
                   Ms. Pragya Upadhyay, Adv.
                   Ms. Drishti Saraf, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Ms. Aakanksha, Adv.
                   Ms. Ishika Gupta, Adv.
                   Mr. Sarthak Arya, Adv.                   
                   
                   Mr. Md. Anas Chaudhary, Adv.
                   Mr. Mohd. Sharyab Ali, Adv.
                   Ms. Shehla Chaudhary, Adv.
                   Ms. Alia Bano Zaidi, Adv.
                   Ms. Shaikh Kainat Raees Ahmed, Adv.
                   Mr. Sayed Abid Raza Mohd. Abbas, Adv.
                   Mr. Ansar Ahmad Chaudhary, AOR
                                      
                   Mr. Shivam Jasra, AOR
                   Mr. Kartik Jasra, Adv.
                   Ms. Vidhi Sharma, Adv.
                   
                   Mr. Praveen Agrawal, AOR
                   
                   Mr. Huzefa Ahmadi, Sr. Adv.
                   Mr. Ujjwal Singh, AOR
                   Mr. Iftekhar Munshi, Adv.
                   Mr. Rahul Tomar, Adv.                    
                   
                   Mr. Kailash Prashad Pandey, AOR
                   Mr. Hitesh Kumar Sharma, Adv.
                   Mr. Amit Kumar Chawla, Adv.

11



WP(C) No. 276/2025 etc.

                   Mr. Shiva Nand Sharma, Adv.
                   Mr. Mahi Pal Singh, Adv.
                   Mr. Varun Varma, Adv.
                   Mr. Akhileshwar Jha, Adv.
                   Mr. Chaman Sharma, Adv.
                   Ms. Manisha Chawla, Adv.
                   Ms. Niharika Dewivedi, Adv.
                   Ms. Yamini Sharma, Adv.
                   Ms. Charanjeet Sidhu, Adv.
                   Mr. Shubham Rajhans, Adv.
                   Mr. Ishank Ranjan, Adv.
                   Mr. Rajesh Singh, Adv.
                   Mr. Zawed Raza, Adv.
                   Mr. Prakhar Shukla, Adv.
                   Mr. Sandeep Singh Dingra, Adv.
                   Mr. Sanjiv Kumar Jain, Adv.
                                      
                   Ms. Priyanka Prakash, AOR
                   Mr. K. Sai Krishna Mohan Rao, Adv.
                   Mrs. Beena Prakash, Adv.
                   Mr. Anoop R., Adv.                   
                   
                   Mr. Aslam Ahmed Jamal, AOR
                   Ms. Shabiesta Nabi, Adv.
                   Mr. Raees Ahmad, Adv.
                   Mr. Saleem Malik, Adv.
                   Ms. Shavana, Adv.
                   Mr. Mohd Ashaab, Adv.
                   Ms. Afsar Jahan, Adv.
                   Ms. Farha Naaz, Adv.
                   Mr. Md. Hassamul Haque, Adv.
                   Mr. Satyapal Singh, Adv.
                   Mr. Tasleem Arif, Adv.
                   Mr. Rohit Jain, Adv.
                   Mr. Kafeel Ahmad, Adv.
                   Mr. Kamal Akhtar, Adv.
                   Mr. Satya Prakash Gautam, Adv.
                   Mrs. Latika Rungta Bajaj, Adv.                 
                   
                   Mr. Mukul Rohatgi, Sr. Adv.
                   Ms. Mrinal Gopal Elker, AOR
                   Mr. Chinmoy Chaitanya, Adv.
                   
                   Mr. Syed Shahid Hussain Rizvi, AOR
                                      
                   Ms. Sneha Sanjay Botwe, AOR
                   Mr. Siddharth S. Chapalgaonkar, Adv.
                   
                   Mr. Mohammad Aslam, AOR
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                   Ms. Pinky Behera, AOR
                   
                   Mr. Tushar Mehta, S.G.
                   Mr. Kanu Agarwal, Adv.
                   Ms. Deepanwita Priyanka, AOR
                   Mr. Anuj Chaudhary, Adv.
                                             
                   Mr. Pradeep Rai, Sr. Adv.
                   Mr. Manoj K. Mishra, AOR
                   Mr. Raj Kumar Mishra, Adv.
                   Mr. Umesh Dubey, Adv.
                   Ms. Pushpa Mishra, Adv.
                   Ms. Madhulika, Adv.
                   Ms. Vuzmal Nehru, Adv.
                   Mr. Anand Kumar Rai, Adv.

Dr. Abhishek Manu Singhvi, Sr. Adv.
Ms. Fauzia Shakil, Adv./AOR
Mr. Amit Bhandari, Adv.
Ms. Priyansha Sharma, Adv.
Ms. Tasmiya Taleha, Adv.

                   
                   Mr. Aniket Vijay Seth, AOR
                   
                   Mr. Colin Gonsalves, Sr. Adv.
                   Mr. Ali Qambar Zaidi, Adv.
                   Mr. Satya Mitra, AOR
                                      
                   Dr. Abhishek Manu Singhvi, Sr. Adv.
                   Mr. Zulfiker Ali P.S., AOR
                   Ms. Rashmi Singh, Adv.
                   Ms. Priyansha Sharma, Adv.
                   Mr. Mohammed Thoyyib Hudawi, Adv.
                   Mr. Faisal M. Aboobqcker, Adv.
                   Ms. Lakshmi Sree P., Adv.
                                      
                   Ms. Ankita Sharma, AOR                         
                   
                   Mr. Chandan Kumar, Adv.
                   Mr. Ravi Raj, Adv.
                   Mr. Rajnish Kumar Jha, AOR
                   Mr. Sakal Dev Sharma, Adv.
                   Mr. Mahendra Kumar, Adv.
                   
                   Mr. Rajiv Mangla, AOR
                   

Mr. Shadan Farasat, Sr. Adv.
                   Mr. Md. Shahid Anwar, AOR
                   Mr. Harish Ahmad Minhaj, Adv.
                   Ms. Nikish Kumari, Adv.
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                   Mr. Syed Rehan, Adv.                   
                   
                   Mr. Mansoor Ali, AOR
                   Mr. Niaz Ahmad Farooqi, Adv.
                   Mr. Bilal Mansoor, Adv.
                   Ms. Rubina Jawed, Adv.
                   Mr. Z.K. Faizan, Adv.
                   Mr. S. Imtiyaz Ali, Adv.
                   Mr. S. Islam, Adv.
                   Ms. Lubna Ishrat Siddiqui, Adv.
                                      
                   Mr. Barun Kumar Sinha, Adv.
                   Mrs. Pratibha Sinha, Adv.
                   Mr. Sneh Vardan, Adv.
                   Mr. Siddant Thakur, Adv.
                   Mr. Himanshu Sood, Adv.
                   Mr. Pankaj Kumar Shukla, Adv.
                   Mr. Bhuwan Raj, AOR
                   Mr. Chandan Kumar Singh, Adv.
                                      
                   Ms. Neha Rathi, AOR
                   Ms. Kajal Giri, Adv.
                                      
                   Mr. Naman Raj Singh, Adv.
                   Ms. Anjali Saxena, Adv.
                   Ms. Akansha, AOR
                                      
                   Mr. Arman Roop Sharma, Adv.
                   Ms. Shimpy Sharma, Adv.
                   Mr. Mohd. Aman Khan Afghani, Adv.
                   Mr. Mohd. Arham, Adv.
                   Ms. Era Khatana, Adv.
                   Ms. Priyanka Dubey, Adv.
                   Dr. Vinod Kumar Tewari, AOR
                   
                   Mr. Yash S. Vijay, AOR
                   
                   Mr. Barun Kumar Sinha, Adv.
                   Mrs. Pratibha Sinha, Adv.
                   Mr. Sneh Vardan, Adv.
                   Mr. Siddant Thakur, Adv.
                   Mr. Himanshu Sood, Adv.
                   Mr. Pankaj Kumar Shukla, Adv.
                   Mr. Bhuwan Raj, AOR
                   Mr. Chandan Kumar Singh, Adv.                  
                   
                   Mr. Rizwan Merchant, Adv.
                   Mr. Shubail Farook, Adv.
                   Mr. Ranjay Kumar Dubey, AOR
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                   Mr. Manas P Hameed, Adv.
                   Ms. Ipsita Ojal, Adv.
                   Ms. Mariyamma A.K., AOR
                   
                   Miss Neha Rai, AOR
                   
                   Mr. Brajesh Pandey, Adv.
                   Ms. Poonam Seth, Adv.                   

M/s. Brajesh Pandey & Associates, AOR
                   
                   Mr. Rauf Rahim, Sr. Adv.
                   Mr. Ali Asghar Rahim, Adv.
                   Mr. Firdous Samim, Adv.
                   Ms. Gopa Biswas, Adv.
                   Mr. Hasan Baqri, Adv.
                   Mr. Azam Khan, Adv.
                   Mr. Mizanur Rahaman, Adv.
                   Ms. Tania Tamanna, Adv.
                   Mr. Shekhar Kumar, AOR                   
                   
                   Mr. Rizwan Merchant, Adv.
                   Mr. Shubail Farook, Adv.
                   Mr. Ranjay Kumar Dubey, AOR
                   
                   M/s. AG Veritas Law, AOR
                   
                   Ms. Reena N. Singh, Adv.
                   Mr. Sandeep Singh, AOR    

Mr. Shravan Kumar Sharma, Adv.
Mr. R.S. Siddiqui, Adv.         

Mr. Mrinal Harsh Vardhan, Adv.
Mr. Ali Bin Saif, Adv.
Mr. Dawneesh S., Adv./AOR

Mr. P.N. Ravindran, Sr. Adv.
Ms. Kiran Bhardwaj, Adv.
Ms. Ambika Atrey, Adv.
Mr. Ajay Jain, Adv.                      

Mr. Salman Khurshid, Sr. Adv.
Mr. S.G. Hasnain, Sr. Adv.
Mr. Aftab Ali Khan, Adv./AOR
Mr. Brahmjeet Singh, Adv.
Mr. Ali Safeer Farooqi, Adv.
Mr. Syed Mohd. Fazal, Adv.
Ms. Azra Rehman, Adv.
Mr. Syed Imtiyaz, Adv.
Ms. Sheetal Rawat, Adv.
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Mr. Salman Khurshid, Sr. Adv.
Mrs. Naghma Imtiaz, Adv.
Mr. Zargham Ahmed, Adv.
Mrs. Rubina Javed, Adv.
Mr. Tanveer Ahmed Khan, Adv.
Mrs. Seema Khan, Adv.
Mr. Saif Naseem, Adv.
Ms. Sidra Khan, Adv.
Ms. Tehsheena Z. Hussain, Adv.
Ms. Amna Darakshan, Adv.
Ms. Mariya Mansuri, Adv.
Ms. Kumidini Priyadarshani, Adv.

Mr. P. Wilson, Sr. Adv.
Mr. A. Mariarputham, Sr. Adv.
Mr. Richardson Wilson, Adv.
Dr. Ram Sankar, Adv.
Mr. Apoorv Malhotra, Adv.
Mr. Lokesh Krishna, Adv.
Mr. Ankit Sharma, Adv.
Ms. Anuradha Arputham, Adv./AOR

        UPON hearing the counsel, the Court made the following
                             O R D E R

To  be  listed  before  the  Bench  presided  over  by  Hon’ble

Mr. Justice B.R. Gavai on 15.05.2025.

The statements made by Mr. Tushar Mehta, learned Solicitor

General, as recorded in the order dated 17.04.2025, shall persist

till the next date of hearing.

(DEEPAK GUGLANI)                                (R.S. NARAYANAN)
   AR-cum-PS                               ASSISTANT REGISTRAR
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